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during 1987-58 and 1980-5* ia differ
ent minerals from the State of 
Madhya Pradesh; and

(f) what is the total royalty and 
dead rent expected out of the total 
area covered by these review applica
tions.

The Minister of Minas and Oil (Shri 
K. D. Malaviya): (a) to (c) and (•). , 
<A statement giving the required in
formation is laid on the Table. [See 
Appendix VII, annexure No. 77].

(d) Review applications are ordi
narily disposed of as quickly as pos
sible, but in same cases delay occurs 
due to the non-receipt of the com
ments of the State Government on 
the review applications or where the 
Central Government have to consult 
their own technical experts in the 
matter. The Central Government 
have brought to the notice of all con
cerned the necessity of handling the 
toeview application cases expeditiously.

(f) Royalty is payable on the 
quantity of minerals despatched from 
a mine and as it is not possible to 
estimate the quantity of minerals 
that may be raised from the applied 
area, it is not possible to give any 
figures regarding the royalty payable. 
So far as dead rent is concerned, it 
varies from mineral to mineral and 
from area to area. Information re
garding the dead rent payable can
not also, therefore be compiled.

Extension of Terms ef Deputation of 
OBeers In Manipur

MTS. Shri L. Aehaw Singh: Will 
the Minister of Heme Aflaln be 
pleased to state:

(a) whether it is ftet that services 
of Classes I sad H officer* borrowed 
by the Manipur Administration have 
been extended S years beyond the 
stipulated period; and

(fc) if so, the number of such 
officer* in Class Z and Class n , res
pectively?

The Minister ef Stale in tbe Minis
try ef Mssne Affairs (Shif Datar): (a)

and (b). The information is iM og 
collected and will be laid on. the- 
Table of the Bouse.

Government D. M. Oatteg* Saafhal
M77. ShH L. Aehaw Stagfe WM

the Minister of IKhwetlesi be pleated 
to state:

(a) whether it is a fact that there 
is no provision for the teaching of 
Bengali in the Government D. M. 
College at Imphal; and

(b) if so, the reasons therefox't
The Minister ef Education (Dr. K.L. 

Shrimail): (a) and (b). The informa
tion is being collected and will b* 
laid on the Table of the Ix>k Sabha 
in due course.

Decentralisation of Wort: In Defease- 
Administration

/S h ri Bam Krishan Gupta:
w  \  Shri Bhakt Darshan:

Will the Minister at Defence be 
pleased to refer to the reply given 
to Starred Question No. 1139 on the 
18th December, 1988 and state the 
further progress made in the proposal 
for decentralisation ot work in the 
defence administration?

The Minister of Defence (Shri 
Krishna Menon): Orders delegating
enhanced financial powers to Service 
Headquarters and Lower Formations 
in regard to sanction to establish
ments, direct purchase of stores, sanc
tion to works and write off of losses 
have since been issued.

Advisory Committee lor M p sn
M79. Shri Bam Krfahan Gupta: WOT 

the Minister of Hfcsne Affairs be- 
pleased to state the nature of the 
decisions taken at the meeting of ifce 
Tripura Advisory Committees held la 
Delhi during December, 1958 for dis
cussing tiie questions relating to * p -  
municatkmi and development?

The Minister ef State in the MMs- 
try ef B m  Again (Shri *attr): A 
statement is laid on the Table ef
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the House, {See Appendix VII. an- 
nexure No. 78].

M i l  U m fl i l

MM. Shri D. C. Sharma: Will the 
Minister of M w rtlw  be pleated to 
state:

(a) the names of foreign conn tries 
ffom which Government have receiv
ed assistance in cash and equipment 
for the advancement of Social Educa
tion in India during 1958-50; and

(b) the nature of help received’

The Minister of Bdncation (Dr. K. L. 
ShrimaH): (a) U.SA.

(b) Equipment worth $ 4^0,435*22. 
(I 1,54,435*22 as grant; and $ 2,78,000 
as loan).

Education of the Orthepaedically 
Handicapped

___  f  Shri D. C. Shama:
I Shri Bam Kriahan Gnpta:

WiU the Minister of Education be 
pleased to state:

(a) the flnanaal aid given to the 
Government of Punjab for providing 
educational facilities to dumb, deaf 
and blind students during 1057-58 and 
1858-59, separately;

(b) whether there is any scheme 
for higher education of these students 
in the country; and

(c) if so, the details thereof*

Ike Minister ef Bdsnatton (Dr. K.L. 
Skftaalt): (a) 1957-58 . . . . Rs. 42,000. 
Daring 1958-59 a lump grant tor a 
group of schemes including schemes 
for the education of the handicapped 
was sanctioned to the Government of 
Punjab. The amount of Central as
sistance for the education of the 
handicapped will depend on the 
actual expenditure incurred by the 
State Government for this purpose, 
figures of actual expenditure have 
not yet been received from the State 
Government.

(b) Yes, Sir.
(c) A statement giving the requisite 

information is attached. [See Ap
pendix VII, annexure No. 79].

Smaggttng

MM. Shri D. C. Sharma: Will the 
Minister of Finance be pleased te
state how many times fire was open
ed and exchanged between Pakistani 
smugglers and Indian border police or 
military personnel during 1958-597

The Minister ef Finance (Shrl 
Morarji Deeai): A statement giving 
the information is laid on the Table 
of the Sabha [See Appendix VII, 
annexure No. 80}.

Libraries for Women and ChfMiea to 
Punjab

/'Shri D. C. Sharma:
8888. J Sardar Iqbal Singh:

(B8hrl Daljtt Singh:

Will the Minister of Edncatfasi be 
pleased to refer to the reply given 
to Unstarred Question No. 2722 on> 
the 24th September, 18M and state:

(a) what further grants have been 
sanctioned by the Central Social Wel
fare Board to voluntary social wel
fare organisations for libraries for 
children and women in Punjab;

(b) whether the amount waa paid 
during 1958-59; and

(c) the names of the organisations?

The MMMar ef IdaaeiiaB ( D r . l l -  
ShrtanaU): (a) No further grants have 
been sanctioned during 1M8-59.

(b) and (c). Do not arte.

Survey ef JvrenOe Deflnqneney In 
S r iM

__  Shri Faaigrahl:
***• Shri D. C. Sharma:

Will the Minister o f **— bm 
pleased to state whether the report




